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In 1837, an Act was passed in India Wmm&“@'ﬂftlﬂwq
called the Shariat Act in which it was . , .
stated that the law governing Muslims o ¢ 3¢/ wTE &t g g A agi a7

should be as laid down in the Shariat
Act. Even a writer like Mulla—he is
not a Muslim Mulla—says that the
Muslim law is based upon the Koranic
principles, Please also don't forget
that there is a section of people among
the Muslims who say that this is a
matter affecting religion, although I
do not think it is se,

Let us, in this matter, go forward
but slowly wihout creating any explo-
sion of opinion in the country. I am
completely one with the hon. Member,
Shri Prakash Vir Shastri, that we
should make an attempt as laid down
in the Constitution to see that poly-
gamy does not continue to exist in our
country, I have nothing further to say.

sft wwTerTe v W frft frfree
a amow foar & fr @ a@ 1 sEA
&Y amar Srfge )

MR, CHAIRMAN: No
please.

question

SHR1I GOVINDA MENON :
Muslims have done that.

SHRI KANWAR LAL GUPTA:
1 say, Ministers.

SHRI GOVINDA MENON: I do
not know.

MR, CHAIRMAN : Not without the
permission of the Chair, This is very
bad,

Now we pass on to the next item.

Some

19.65 hrs.

DISCUSSION RE EARTHQUAKES
IN WESTERN INDIA AND RELIEF
MEASURES TAKEN BY
GOVERNMENT
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SHRI NATH PAI (Rajapur) : I shall
be very brief, because you, Sir, based
on your personal experience, an un-
fortunate experience which we share
together, have given the House al-
ready the gruesome details of this
targedy that struck western India.
Not only have we toured the area, but
Shrimati Sharda Mukerjee also has
toured the area extensively, and so,
we shall not be depending on press
reports but on our personal expericnce
the details of which I shall not go
into now. My approach remains what
it was when I read the matter, when
we first heard of this tragedy that had
befallen Western Maharashtra. The
tragedy is too big to strike any parti.
san note or to indulge in any appor-
tionment of blame between Govern-

ment's failure and the achievement of
the opposition, I was very much dis-
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tressed lo see a report in national
daily where I was completely misre-
presented, because, I think, I was mis.
understood.

In the midst of the ruins which sur-
rounded us wherever we went-—and
I would like to bring to the notice of
the House that the grimness and di-
mensions of the tragedy are for more
than the most elogquent pen of our
smartest journalist can convey to this
House or to the country—three things
were standing, and though our hearts
were heavy with sorrow and sympathy
for what had befallen our people,
there was an element, even in the mist
of sorrow, of pride in our hearts, and
these three redeeming features, the
three things which stood in the midst
of those ruins were these. Firstly, the
morale of the people, In spite of the
tragedy that had befallen—every family
in the vicinity had lost either relative
or a member of the family or suffercd
heavy loss—the morale of the people
remained very high, Not one person
wanted to desert his hearth, home or
post of duty. They wanted to continue
to serve there, and this becomes matter
of pride when we remember that for
three months this area has been suffer-

ing tremours of one intensity or
other
The: other thing that stands out in

the mist ‘of the ruins was the unity
of our people. Here we make appeals
for integrity and unity, but there we
were seeing moving demonstration of
the unity of our people, Food, aid,
clothes and medicines were coming
from all over the country. Differences
were forgotten, and what Satara,
Karar, Ratnagiri and Koyna was
suffering was felt by the rest of the
people as their suffering. It was a
moving sight. We noticed that food
was cooked 300 miles away and sent.
When I was going down the ghats, I
was moved to see women working
overnight to make chappatis to send
to the affected people, This was some-
thing hopeful.

And the third thing that stood in
the midst of the collapse everywhere
L104LSS/67—-15 A
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was a Koyna, a symbol that India has
arrived as a modernisation. The epi-
centre of the earthquake was only a
few kilometreg from the dam, but the
dam had defied it. I, as an Indian,
though I was having the pain of the
suffering which I was sharing with my
fellow countrymen, was having this
element of pride, There stood Xoyna,
a tribute to the skill of our engineers,
those who had toiled and sweated
there. This is perhaps something of
which the whole of the Indian nation
should be proud.

Imagination boggles at the thought
of what would have been the dimen-
sion of the tragedy that would have
befallen not only Karar, Sangli, etc.,
but a large number of townships and
villages in Karnatak and Andhra, had
the dam collapsed. What an achieve-
ment it is.

Having said that, I wish to make
some suggestions. It is not Maharash-
tra only, My friends from Bengal snd
Orissa will be talking about the floods
there, This country did not know that
800 Oriyas had lost their lives; that
our fellow countrymen’s bodies were
being eaten by dogs and vultures we
did not know for two months, Nature
is often cruel i its blow against man,
and then we find ourselves in this
country completely helpless. That was
the story of Bengal, that was the story
of Orissa, and now that is the story
of Western Maharashtra, I would like
that Mr. Chavan tries to press
into service his vast experience and
the resources of this Government, The
division of work must be like this.
The State Government, when struck
with a natural calamity, must be given
the task of organising relief, but the
aid, the resources, the material, must
be made available by the Union Gov-
ernment. It is the only way that the
country can grow, Today the tragedy
is of Maharashtra, yesterday it was
Orissa, the day before it was Bengal,
but as Shri Prakash Vir Shastri rightly
pointed out, in the hour of tragedy
the response must be not only of the
people of Maharashtra, Bengal or
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Orissa, but of the whole nation. There-
fore, the Union Government must ask
the Btate Government to use its ma-
chinery, but the aid must go from the
Union Government. Twelve to 15
thousand houses have collapsed, and
it is estimated that the damage would
be Rs, 10 to Rs, 15 crores. The Gov-
ernment are trying to under-estimate
the damage for obvious reasons be-
cause it is they who are supposed to
foot the bill. I think this time Mr.
Chavan will resist this kind of ten-
dency on the part of the bureaucracy
and the State Government to under-
estimate the damage because then
they can come and say,—I am not ridi.
culing them—*“We have done all that
could have been done.” Let the Rehabi-
litation Ministry's resources be pressed
into service; let the apparatus of the
Defence Ministry be pressed into ser-
vice and let the cougse of rehabilita-
tion not be on the pattern, namely,
where there was a hut we built an-
other hut. Where a hut hag collapsed
let not another hut be substituted.
Let us learn from the experience of
what had happened in London. Lon-
don was burnt by fire and Christopher
Wren came and then a new London
was built. Let us take this challenge
from Nature and try to take a lesson
from i, try to create a new Satara, a
new Koynanagar. Let not those peo-
ple who have suffered from the ravag-
es of Nature and man be again con-
demned to live in the same oid hovels,
huts without sunlight. That is one-

thing.

Then, I hope the aid from the Cen-
tre will be massive, I am not claim-
ing one amount or another amount.
But it must be massive, adequate and
enough, not only to give a hut for a
hut, tile for a tile, but the hope of a
new life for the people - who have
suffered, and the Union Government
must not be miserly or stingy.

Finally, after having made this ap-
peal, I still harbour—I give credit
where it was due—and I have still
this fear in my mind, which is a
haunting suspicion and doubt still
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gnawing at my mind. I wrote a letter
to Mr, Chavan, I never said that all the
personnel ought to have been evacua-
ted from that area, What I said, when
I raised the issue when you came
from Koyna, was perhaps the non-
essential personnel could be evacuat-
ed, After the warning of three months,
after the warning of so many tremors,
and after the massive earthquake of
13th September, on the basis of which
Mr. D. R. Chavan wrote a letter, per-
hops we could have activised the
machinery and perhaps the bureau-
cracy could have been alerted, and
they could have then acted. I did not
want the engineers to be evacuated.
How could they leave their post, when
death was everywhere? We cannot
run away from the challenge of life
and death, But the non-essential per-
sonnel who were mainly the people
who died there could have been saved.
Mr., Chavan needs to give a reply;
what was the action taken by the Gov-
ernment of India, after Mr. Chavan
wrote a letter to the Union Govern.
ment mentioning the earthquake and
the intensity of the stroke of 13th
September ?

These are some of my observations.
I hope he wil take them in the spirit
in which 1 have made them and the
Government of India will respond in
the manner 1 make them. May I now
endorse the plea that Shri Prakash
Vir - Shastri made ? Let a beginning
be made, I am a little constrained;
he wanted me to endorse it.

F wOa 9 AT 47 #T g 9@,
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SHRIMATI SHARDA MUKERJEE
(Ratnagiri) : Mr. Chairman, Sir, I
know you are short of time and I shall
not take up much time of the House.
Shri Nath Pai, before me, has des-
cribéd most vividly his experiences
to his wisit to Ratnigiri and to Satara.
The strange thing is, when the first
news of the Koynanagar earthquake
came here, we did not know the ex-
tensive area over which the earth-
quake had spread, because most of
the villages which have been affected
badly are in the mountains where
there are not sufficient roads from
which news does not come, Now, I
would like to suggest here to the Gov-
ernment that admittedly the Koyna
Dam and Koynanagar require a con-
siderable amount of help, but also that
when such help is given, they must
see that adequate help is also given
to those villages where perhaps the
loss of life has not been so great, be-
cause the houses were of mud where-
as the houses in Koynanagar were
made of stone and so on. So, when
mud crumbles, it does not kill the peo-
ple. The loss of life in Koynanagar
was far higher than the loss of life
in the villages. But what we must re-
member is this. When the people in
the villages have lived there for genc-
rations and have to live there for
some more generations, it is the con-
fidence of these people that we must
safeguard, and therefore, help must
be given to them in adequate quan-
tity. Many years ago I was in Quetta
and for months 1 lived while thesc
iremors were going on. When I rea-
ched the areas of Ratnagiri district
three days after the first shock, the
tremors were going on every two
hours and we heard the sound as if
4 bomb was exploding. But the peo-
ple are not afraid. The people have
stayed there because their lands, their
souls are there and they belong to that
place. Of course, in Quetta we had
to live there because of work, though
we did not belong to that place.

The people of those arcas are go-
ing to live there. All that they need
from us is not merely timely sympathy
or timely aid, but long-term aid and
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a regeneration of confidence. When I
went there, I found that no press
people had been able to reach there.
Some of them care with me. My sug-
gestion is, first of all aid in sufficient
quantities should go to the villages
of Satara and Ratnagiri.  Secondly.
the aid we are going to give must be
distributed in a proper manner. Al-
ready I understand that the Commis-
sioner and others have sent the re-
quirements of the people. It is no usc
my going into details over that.

Here I must express my deep appre-
ciation of the very good work both
the army and the engineers are doing
in Koynanagar. When the whole town-
ship is absolutely deserted, they are
living in tents there. This is really a
tremendous thing. I realise that it is
not possible that massive aid must
come from the Central Government.
A large part of the responsibility may
have to be taken by the people of
India. Mr, Nath Pai said Rs. 15 crores.
That is possible. In one district alone,
as I could assess it, the requirement
was Rs. 4 to Rs. 5 crores. In Satara
district, it would be much more. Whe-
ther the Central Government can
give this much money, I am not’sure.
It is for the Home Minister to say.
Only today the Finance Minister has
come to this House with some supple-
mentary demands. I think the people
of India must be made aware of the
situation and provided with a channel
whereby they can also subscribe to the
fund for rehabilitating the people in
the affected areas.
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THE MINISTER OF HOME
AFFAIRS (Shri Y. B. Chavan) : Mr.
Chairman, Sir, in this debate I do not
think I can be as objective as I should
be because there is a lot of subjective
element involved in it. I entirely share
the feelings that you expressed in this
matter., I would certainly like to give
some information but I would say that
this is not the last word of the infor.
mation because I have found from
the State Government that they are
still compiling some information as
information from places which were
not very easily approachable is still
coming in at the State level. Most of
the information is coming at the dis-
trict level but it is taking some time
to reach here.

Sir, what you said was very much
right because there is a large number
of casualties. I thought I should share
with the House the confirmed infor-
mation that I have got so far. As far
as deaths are concerned, in Satara Dis-
trict there were 150 deaths, in Ratna-
giri District the information so far
confirmed is about 9 and in Sangli
District it is one. About persons in-
jured the information is that in Satara
District the number is 3,500, and in
Ratnagiri District it is 210. About
houses damaged and collapsed, in
Satara District 20,000 houses were
damaged or collapsed, in Ratnagiri
District 8,500 houses were completely
damaged and 4,500 partially damaged
and in Sangli District about 400
houses were damaged or collapsed.
Besides this, damage to public pro-
perty, such as, roads, bridges and ins-
titutions, is also there. The number
of people affected is slightly over 2
lakhs of people. What you said is
right.

About damage in terms of money, it
is a very controversial matter. I
have received some calculation about
it from the Statec Government but I
am not going to mention it becausc
it is still very doubtful. But there is
no doubt that it is likely to run into
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[Shri Y. B. Chavan]
crores of rupees. They have said that
it is about Rs. 7 crores, but I am
myself not prepared to believe in it,
because possibly these calculations are
made in terms (Interruption)

SHRI NATH PAI: You do not be-
lieve in it because you think it is
much higher,

taas

SHRI Y. B. CHAVAN : It is likely
to be much higher than that. I do
not believe it because it is not likely
to be less but it is likely to be more.
Therefore I am not mentioning any
figure. There is nothing final about it,

As you very rightly said, there are
two aspects of the problem. One is
the rehabilitation problem and the
other is the technical examination.
The damage that is already done is
certainly incalculable, But the fear in
the minds of the people of a potential
danger is something also very incal-
culable because people still think whe-
ther there is danger to the dam. It
is very difficult to rid the people com-
pletely of fear because the people are
living there and they know what the
consequences will be if anything un-
expected happens, Therefore the most
important and urgent matter is to
undertake a technical examination of
it and make a proper assessment of
what is the danger there.

Then, this news about the fissure
was conveyed to us here by both the
Deputy Minister, Shri D, R. Chavan,
and the Government of Maharashtra
who gave us some information. Only
the day before yesterday there was a
conference of expert geologists and
other people—a very large conference
of nearly 60 to 100 experts gathered
here and a team has gone to Koyna
Nagar only yesterday. The Irrigation
Minister, Dr. K. L. Rao, has himself
led the team and he is coming back
sometime this evening. Probably, we
will know more about it tomorrow.
That is one important thing that will
have to be undertaken, that is, tech-
nical examination to see what is the
potential danger in future and what
steps will have to be taken to prevent
it. This is one aspect of it.
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_The other aspect is the rehabilita-
tion problem. The problem is a very
serious one. I mentioned some of the
figures, but it is not the number alone
but also the area involved is very big
because three districts are involved,
Ratnagiri, Sitara and Sangli,

AN HON., MEMBER: Even Shola-
pur and Kolahpur,

SHRI Y. B. CHAVAN: Yes, partly.
There are certain isolated instances
at other places also. But it is con-
centrated in these three districts. This
question requires a proper planning. 1
had some discussions with the Chicf
Minister who was here to discuss the
matter with the Irrigation Minister
and the experts. He also had some dis-
cussion with the Deputy Prime Minis-
ter. The Deputy Prime Minister has
promised him to do his utmost in this
matter. This much I can say because
it is very difficult for me to say how
many crores of rupees he will give
and what proportion he will give. It
is not right, at this stage, to talk
about it. I have no doubt that the
Government of India will not hesitate
to take this responsibility, not only in
terms of financial share but share res-
ponsibility in other matters as well. It
has already started doing many things
about it.

The Food and Agriculture Ministry
has already sent 2,000 tonnes of grair
free. They have also agreed to send
about 3,000 tonnes of corrugated sheets
because that is a much more impor-
tant requirement today. We found
there—you must also have seen it—
that all the brick and mortar houses
had collapsed while even in Koyna
Nagar corrugated sheet sheds had sur-
vived the stock. It is a very strange
thing. But it is there. So, probably.
we will have to think in terms of pro-
viding immediate housing with the
help of corrugated sheets.

Then, the hon. Member, Shri Nath
Pai and you also, Sir, ralsed a very
important point of having some sort
of a plan for permanent rehabilitation.
I agree wtih this idea. But, at the
same time, I do not want to ignore
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the urgency of the matter. Before the
monsoons start, not the regular mon-
soons but some sort of irregular rains
which reach Maharashtra sometime in
the later part of April, we will have
to see that every family which is in
distress today must get some roof over
their head. That is, really speaking,
the most urgent thing. So, this plan-
ning and urgency will have to be co-
ordinated. How best it can be done is
a question which will have to be gone
into.

Sir, you mentioned about Poona and
you know that with a view to have
some sort of a new Pona, we passed
a legislation in Bombay Assembly.
But later on, the leaders of Poona,
the Government of Maharashtra, de-
cided to get away from this Act.

MR. CHAIRMAN : That is not an
excuse,

SHRI Y. B. CHAVAN: I was my-
self very sad about it when I heard
it. But this is the urgency of the needs
of the people, When there is suffering
of the puople, sometimes we ourselves
are also affected. 1 agree that some
idea of planning will have to be intro-
duced. But this also will have to be
kept in view in terms of the urgency
of the matter,

I share what Mr, Nath Pai has said
about the distress of the people. That
some of the best qualities were shown
by some of the Government employees
and the people at large is something
which is very heartening to us as a
nation. It is not because I happen to
come from the same area that I give
compliments to the people there, It
is a peuliar feature of the Indian peo-
ple because we are not differtnt from
people in other parts of the country.

SHRI SHRI CHAND GOEL: The
same thing happened in Punjab when
Pakistan committed an aggression.

SHRI Y. B. CHAVAN, Yes. It is
something very heartening to see
even during difficult times the way
the other people went to help the peo-
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ple in distress, I reached that place
by about 11 O'Clock. This thing hap-
pend at 4-20 AM. or so and I rushed
there and I reached there by about
11 O'Clock. I must say, even within
T hours or so, when I reached there,
I saw truck-loads of food, chaptis,
rushing there, coming from places 50
to 60 miles away from Koyna Nagar.
Doctors were rushing there; the NCC
boys had already reached and started
the work, This was something which
was very admirable, The spirit of the
people is something which must be
encouraged, and this can be encourag-
ed by the nation only by sharing their
difficulties, by running to their help.
I am glad that many members who
spoke on this have expressed this
sentiment. I can only assure that the
Government of India fully shares the
feelings and suggestions that have been
made, As one who represents that
area, I will certainly try to do my
part in this matter,
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SHRI RANDHIR SINGH: We all
agree,

MR, CHAIRMAN : Mr. Ranga he
has made a suggestion that an appeal
from this House should go for the re-
lief and assistance of the affected
peoplg in Koyna,

SHRI RANGA (Srikakulam): That
would be a kind of precedent. I am
not opposed to it. But in that case, we
will be doing it every time, If Gov-
ernment is agreeable, then we can do
it,

werafe wte : & swwen § e aw
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